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StJd X . S. A . G h e lto  In vlejr of 
the fact that production of food is the
main objective now, may I know 
whether Government will see that 
such diversions do not take plape to 
the detriment of food production?

Shri Karmarkar: We pay equal atten­
tion to food as well as to oilseed pro­
duction.

Shri K. G. Deshmnkh: May I know 
which Province tops the list in the 
matter of groundnut production? *

Shri Karmarkar: • I shall find out 
to whom the honour should go.

Shri Velayudhan: May I know
whether in these ‘oilseeds’ coconut will 
also be included?

Shri Hiikam Singh: Coconut of
Cochin?

Mr. Speaker: I think the Minister 
need not take any serious note of it!
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Oilseeds Cultivation

♦809. Shri Barman: (a) WiU the
Minister of Food and Axncnltore be
pleased to state what is the area of 
land under oilseeds cultivation in the 
years 1950-51 and 1951-52?

(b) How has the deflationary trend 
affected oilseeds cultivation since 
March, 1952?

(c) To what extent had intensive 
cultivation schemes been successful in 
the various States in India, so far as 
oilseeds cultivation is concerned?

The Deputy Minister of C'mimeree 
and Industry (Shri Kaimadour): (a)
(i) Kharif Oilseeds (6roundnut, 
Sesamum aftid Castor seed)—about 
18*91 million acres in 1951-52 as 
against 1814 million acres in 1950-51.

(ii) Rabi Oilseed (lUpe and M i^  
tard and Linseed).—Final ^ m a te s  for
1951-52 are not yet available. Accord­
ing to the Second Estimates, area 
undeSr these; oilseeds ts 4-28 miUifloi 
acs«s in 1951-52 as against 4*48 million 
acres in the Second Estimate of
1950-51. Area in 1950-51 at the final 
Estimate stage was 9*01 million acres.

(b) It is too early to even hazard a 
guess, since sowings of the 1952-53 
kharif oilseeds have just commenced.

(c) Most of the schemes have been 
sanctioned only recently and their re­
sults are not yet available.

Shri Barman: May I knpw the prices 
as they ♦obtained in March 1952 and 
as they have been laSt reported to- 
Governpient?

Shri Karmarkar: I shall require
notice, but the prices are about the

Shri S. N. Das: May I know whether 
the schemes prepared by the Indian 
Oilseeds Committee involving better 
yielding varieties of seeds have 
proved successful?

Shri Kannarkar: Yes, Sir. Impro­
ved seeds have proved successful.

SPJT >Nt 

Pki<(4 ajT I  OT ^  

^  T ff t  itT ?

3TO ^  W  r̂r I  I 
^  31̂  ?5»raT t  ft> w r

#  5ft p K N d  3tT I  ^

^  % fist 11

Shri T. N. Singh: The hon. Minister 
has given an estimate of the area under 
oilseeds crops. Since oilseeds (sesa« 
mum, mustard and rape) are a mixed 
cultivation with other rabi crops, may 
I know how he has arrived at the 
figure of the area under cultivation?

Shri Karmarkar: That is more than 
I can say at the moment.

Shri B. 3- Murthy: May I know what 
steps are being taken by the Govern­
ment to increase the yield per acre in 
the production of oilseeds?
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Shri Karmarkar: The idea is princi'- 
pally to provide improved seeds.

A ustralian Gift of Fl» ur

♦811. Dr. Bam Snbhac Singh: Will
the Minister of Food and Agricidtiire
be pleased to state whether it is a fact 
that an Australian shipment of floiir to 
India imder the Colombo Plan has 
been held up aboard the steamer 
“‘Mildura” in Sydney harbour for about 
three Qionths?

The Deputy Minister of Con?merce 
and Industry (Shrl Karmarkar): Yes.
Sir.

Dr. Ram Subhag Singfa: May 1 know 
what is the quantity of this .^^tralian 
shipment?

Shri Karmarkar: I have got the price 
of it here. It was approximately 
240,000 Australian pounds and this 
had come out of the £37 million, ear­
marked for the supply of foodgrains 
under the Colombo Plan.

Dr. Ram Subhag Singh: May I know 
whether thts shipment was allowed to 
rot or deteriorate and not allowed to 
be sold?

Shri Karmarkar: Yes, Sir. It got 
deteriorated and we authorized the 
Australian Government to sell it for 
what it was worth.

Dr. Ram Subhag Singh: May I know 
why this gift shipment was allowed 
to rot for so long?

Shri Karmarkar: No permission was 
given for the flour to be allowed to rot, 
but as a matter of fact there was a 
change in the ownership of the trans­
porters and that was beyond our con­
trol and the particular flour was 
detained there beyond the time that it 
was e jec ted  to be detained and 
naturally it rotted and we requested 
the Australian Government to sell it 
for us.
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The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) No.

(b) For lack of line capacity over 
a part of the route coupled with 
paucity of coaching stock and power, 
there are no early prospects of the 
introduction of such a train, even if 
there were traffic justification for it
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